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that fall wtthin tbe period in which tbe 
present Deputy Prime Minister had in the 
post held or is at present holding the port-
folio of Finance. 

Income. Tax Arrears Doe From Firm. of 
Imphal Question 

9362-C. SHRI M. MEGHACHARDRA : 
Will the Minister of FINANCE be pleased 
to .tate the amount of Income-tax arrears 
standing against the following firms of 
Imphal as at the end of years 1967-68 and 
1868-69, namely (I) Messrs Jamunalal Mangi-
lal & Co.; (iii Hardwire Exchanae, 
Imphal; (iii) Nagaiand Hardware Stores ; 
and (iv) James Engineerings ? 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE 
(SHRI MORARJI DESAI): The requir-
ed information is not readily available. It is 
being collected and will be laid on the Table 
of the Sabha as early as possible. 

a •• oroallon for Scheduled Castes/Scheduled 
Tribe. In State Bank of Iudla 

9362-0, SHRI S. M. SOLANKI : Will 
tbe Minister of FINANCE be pleased to 
state: 

(a) whether the rules regarding reserva· 
tion for Scheduled Castes and Scheduled 
Tribes have been observed by the State Bank 
of India in all the States ; 

(h) if so, the percentage .of Scheduled 
Castes in all the branches of the State Bank 
of India in Gujarat State ; 

(c) if not, Ihe reaction of Government 
thereto ; and 

(d) the steps taken for implementation 
of tbe rule regarding reservation? 

THE DEPUTY PRIME MINISTER 
AND MINISTER OF FINANCE (SHRI 
MORARJI DESAI,: (a) The rules laid 
down by the Government of India regarding 
reservation of vacancies for Scheduled Castes 
and Scheduled Tribes candidates are being 
observed in the State Bank of India in 
respect of direct recruitment to the clerical 
and subordinate cadre. The rules are being 
enforced uniformly all over India. 

(b) The percentage of Scheduled Castes 
and Scheduled Tribes employee, in the 
MlIIC4abad r ~ of the a ~ Bank ~ 

covers all the branches of the bank in 
Gujarat State was 3.6 per cent as at the 31st 
December, 1968. 

(c) and (d). Do not arise in view of 
what has been stated at (a) above. 
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